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OA 678 of 2005 

IN THE CENTRAL ADMNISTRATIVE TRIBUNAL 
PATNA BENCH, PATNA. 

O.A. No. 678 of 2005 	-4L 
Dateoforder: 

CO RAM 
Honble Ms. Sadhna Srivastava Member ( J) 

Manoj Kumar , S/o Late K.D. Jha, resident of village-
Raipura, P.S & P.O. Fatwah, District - Patna. 

: .11Applicant 

By  Advocate: SM K.K. Jha assisted Bi Shri A.K. Thakur 
vs. 

The Union of India through Chief Secretary, Home Ministry, 
New Delhi. 
The Director, Central Bureau of Investigation, Block No. 3, 
411  Floor, C.G.O: Complex, Lodhi Road, New Delhi. 
The Committee for compassionate appointment and its 
members and office bearers at.  Central Bureau of 
Investigation, Block No. 3, 4th  Floor, C.G.O. Complex, Lodhi 
Road, New Delhi. 
The Deputy Director ( Admn) 	Central Bureau of 
Investigation, Block No. 3, 41  Floor, C.G.O. Complex, Lodhi 
Road, New Delhi. 
The Superintendent of Police ( HQ  ), Central Bureau of 
Investigation, H.O. Block No. 3, 4 1h  Floor, C.G.O. Complex, 
Lodhi Road, New Delhi. 

Respondents 
By Advocat& : SM M.D. Dwiv?di 

11w 

By Sadhna Srivastava, M (J ):- 

The applicant is aggrieved by the action of 

respondents in not providing appointment to him on 








